177 written Answers

priority basis outside their respective
State/Constituencies take longer than 30
days;

(b) if so, the telecommunication cir
cle-wise details of recommendations made
by MPs upto 31st JanaiTry, 1996 and
which still remain unexecuted as on date;

(c) whether any effort has been made/
contemplated to give effect to these re-
commendations speedily? and

(d) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Sanctions for
telephone connection are issued immedi-
ately on receipt of instructions from the
Hon'ble M.Ps. and normally telephone
connections are provided within 30 days,
However, for a few cases, it takes more
than the prescribed time due to technical
non-feasibility/non compliance of for-
malities by the beneficiaries.

(b) the information is being collected and
will be laid on the table of the House.

(c) and (d) Yes, Sir, For speedy provision
of the telephones recommended by the
Hon'ble M.Ps, for a place outside their
constituency, instructions have already been
issued whereby the Head of concerned
circles would liaise with their counter part
for provisions of thelephone connection
within 30 days. Wherever, it is technically
non-feasible the Head of circle will
intimated to the M.P. as well as the
beneficiary, the expected date of
installation.

qrfepaTt RISl b1 SMATh e dis

239. 3t HIBRIE AERE TR a7
[EENEEIREERINCIERIERSRCE

(®) R WHR $1 AR gifewar
M BT WA 3R &R &R B qd
[T & 9T SMATTR AT Ao SIRY B
Hﬂé;

[28 FEB-1996]

to Questions 178

(@) afs &, a1 qodde) &RT F1 € ok
IYP AT BRI T,

(1) HT SHBT < DI &l W AfIpad
YWTG TSI, IS &, 1 fhd 8 aa;

(9) 39 949 H R HSH SN T W@ F
3R

(3) Al 2T, 1 S/ RN HRUI 7

facrer w5t ( 5 wora st (@) 9 (3)
gfpw e qRT § 9iRaiRe srerar
FRHITT BB Hhe P BRI YRT AT
T & STh! TebTel dioTl SR fohaT ST &
[t ATl BT IRE 39 THA B W) o g
B gy FeiRa i vd ufeami § kv
U feem- e @1 urem fRar Sar g
it RIfeept Bl dioT < FHY. ARBR
S99 910 BT QX1 &I I 2 b <27 B Jra
P 1 PIs FHT 7 BT

R ¥ 313y W9 9 3% R et afgs
240. $iTelt GoHAT TRTS:
sft I STewe :
it xrorne e
St areredt st
w1 faee #3509 9 @) Fur H foh:
(®) &I ARPR BT &M faid 1 B,
1996 & ATAIRE IS MRy "H 3R

50,000 UTH RFoSl BISfe S gfUsdl
e A ISR TR IR e [ E;

(@) af &, & =1 94 © o fod o aut
J R e A faeeh fes g9 9w W sy

() < ¥ 39y WY § Ig IE @ faaEh
RIfgrent @t gt e faa i 2 ;

(®) 3 faceh wfses fon - for <ol & w8
aTel §; 3R

(3) WHR 7 37 faceh Afgdl @1 376
T 4 AT9E WOl o ford R Af 1o &t
Aot foram €7




179 Written Answers

faeer dorerm ¥ ww WA (R AR, T,
HfeA : (F) F () I Yh P 1 & &
3R A& B 79T IR G T ST |

Steps to contain insurgency in Assam

241. SHRI PAR AG CHALIHA: will the
Minister of HOME AFFAIRS be pleased to
state:

(a) the details of steps taken/initiated/
contemplated by the Central Government in
containing/eradicating insurgency in Assam
in particular and North-East region in
General during the preceeding three years;
and

(b) the policy of the Central Government
towards separatist movements raising their
heads in the regions?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SYED SIBTEY RAZI): (a) the insurgency
situation in Assam and the North-East
region has been kept under constant watch
and close review. Steps taken/initiated for
containing/eradicating insurgency in the
region during the last three years include the
deployment of the Army and the Central
Para Military Forces; the most seriously
effected areas being notified as "disturbed
areas", some secessionist extremist/militant
groups being banned and the strengthening
and upgradation of the intelligence machin-
ery. Stepped up assistance has been pro-
vided for the modernisation of the State
Police machinery in the region. Steps to
strengthen the local police/State Armed
Police Force include training at State Police
Training Centres, as also at the North-East
Police Academy (NEPA), at Barapani
(Meghalaya). The situation is reviewed
regularly at various levels to effect co-
ordinated action. Simultaneously, steps
continue to be taken for promoting
accelerated economic development,
particularly with a view to improving the
basic infrastructure in the region in sectors
such as Power and Communications
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and for generating employment oppor-
tunities. Additionally, local youth have
been recruited into the Central Para
Military Forces and the State Police.

(b) the policy of the Government has
been, on the one hand to deal firmly with
those indulging in violent activities, and on
the other to encourage them to join the
national mainstrem. Within this framework,
various Accords and Memoranda of
Understanding have been signed for
implementation with a view to meet the
aspirations of the local people and ethnic
groups.  Further, many underground
elements have, as a result of the adoption of
above policy and process, come overground
and laid down their arms. There have been
various measures for the rehabilitation of
such elements.
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